{43 Written Answers

+itb) whethor Government would decide the
.Bats of releasc .of thase incumbents with
simultaneous date of aotual paysment to
ensure full payment of salaries, ctc. for
such delayed dete of payment;

{g).wheihgr Government have received
scveral representations in this regard; and

{(d) ' so, the details thereof and the
decision taken thereon ?

THE WMINBEER QF CGIVIL AVIATION
AND TOURISM GHRI GHULAM NABI
AZAD) : (a) No, Fir.

(b) ‘to (&) While accepting the reguests for

ol!mw.l:y l;;tlgwnt 1he cmployces were
uw;d 1o r.:ullr.;:t than qpes in full and

ﬁnﬂl, ?«;r sybmitting

:ﬂﬁ?[ﬁﬁ rom all coqq;rned Dues of all the
,;m"lc&gls ngﬁpt 5, qﬂiclqls hgv:: already been
,p?;d '];hg ,ﬁﬂ@l ;;gt,lem:nt of dyes in case
o rgmq,l@y,q:s is held up for want of
{hﬁgg;ﬁxt .rgasons such as non payment of
st for qfﬁ' ial ,a_c;qrqmodatmn, non-

vpm;m J,?,[ m non-

.....

cial aqcommodatlon
submissian of ‘No Dempnd Certificate’ &
A@p‘l}&: qn. the date of birth.

Me given to the emplpyees of Vayu-
. rltmt

1934. SHRI TINDIVANAM G. VEN-
KATRAMAN : ‘Will the Minister of CIVIL
AVIATION AND TOURISM be pleased
tn s[dte

(a) what: is he number

employees State-wise ;

Ab) awhethar it is a2 fact that the employees
of Vayudaet are fagipg a crucial period of
being chucked off from their job due to
closaré ‘of Vayudoot service in many
stations : and

of Vayudoot

(c) whether it is also a fact that Govern-
ment had assuced the Vayudoot employees
that .they will e absorbed in Indian Air-
lines in the .event .of closure of Vayudoot
service ?

THE, MINISTER OF CIVIL AVIATION

AND TOURISM (SHRI GHULAM NABI
AZAD) (a) The state-wise strength of
Vayudoot employees is given in the state-
ment (See helow).
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to Questions

(b) No, Sir.

(c) Does not arise.

Statement

Number of Employees of Vayudoot in Var-
tgup States

S. StateiU.T. r.of
No. Employccs
0! Andhra Pmdcsh 103
02 Assam

03 RBihar . . 5
04 Goa . . . . 1
05 Gujarat 2
06 Himachal Pradesh 17

7 Karnataka . . 11
0% Kerala . . . 8
09 Maharashtra 168
10 Meghalaya . 2
11 Mizoram 2
12 Punjab 3
13 Rajasthan 4
14 Tamil Nadu 8
15 Tripura 2
16 Utiar Pradesn Ll
L7 West Bgngal 196
18 Changigarh 14
19 .Dglhi . 79s
20 Diu 2
21 Lakshadweep 2
22 Pondicherry 1

Condition of A-320 Air-buses

1935. SHRI TINDIVANAM G. VEN-
KATRAMAN : Will the Minister of CIVIL
AVIATION AND FOURISM be pleaged (o

state :

(2) whether A-320 Air Buses are fl)l.l.l;ld
not sultabla to the country;

(b) how many old aircrafts have been
grounded in Indian Airlines and how many
new air crafts have replaced by the old

ones ; and

(c) what is the profit and loss account of
Indian Airlines during -the ‘last .three years 7

THE MINISTER QF .CIVIL AVIATION
AND TOURISM (SHRI GHULAM NABI
AZAD): (a) No, Sir.



